
04.12.2017                    J - 1                FOR PRONOUNCEMENT OF JUDGMENTS [APPLT. JURISDICTION]

04.12.2017
COURT NO. 31  

     EXTENSION BLOCK (FIRST FLOOR)
HON'BLE MS. JUSTICE SANGITA DHINGRA SEHGAL

AT 2:30 P.M.

1. BAIL APPL. 428/2017 ANIL GERA PRASHANT SHARMA
VS STATE KARTIK KHANNA

MUKESH KUMAR
B.S. RANA, SATYAM SISODIA
MANISH AWASTHI

2. BAIL APPL. 429/2017 AKHIL GERA PRASHANT SHARMA
VS STATE KARTIK KHANNA

MUKESH KUMAR
B.S. RANA, SATYAM SISODIA
MANISH AWASTHI

3. CRL.REV. 632/2016 BHOOP SINGH JATIN RAJPUT
VS STATE & ANR ANITA ABRAHAM

4. BAIL APPL. 2325/2017 SOURAV KUMAR A.K.MISHRA
VS THE STATE ANITA ABRAHAM

    HIGH COURT OF DELHI                            
    01ST DECEMBER,2017                              REGISTRAR (LISTING)
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